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CEOTRAL ADMlmsTBATIVE TPIBPNAI.. j;>R^T.PTtR Bmm.

original Application No. 405 of 1999

Jabalpur, this the 1st day of September, 2003

Ki^ar Sahu son of shri
24 years.

Shankarivia Kurud Distt. Dhamtari. Raipur (mp).
• ♦

(By Advocate - None)
Applicant

V e r s u s

^ion of India, Through Its
?®P®'^ent of Postal

Ner^li^l!^® conmunloatlon.
General, Deptt. ofPost Office, Bhopal (MP).

offlS^V?®^ Master, Head PostOffice, Raipur Distt. Raipur (MP).

sahu, s/o. Sas-man sahu,aged 23 years, village Shankari Phot chom, •
Teh. Kurud, Distt. i^amtarl Shankari,
Raipur. •

Respondenfefl• ♦ •(By Advocate - shri P. shankaran for respondents No. 1 to 3,
None for respondent No. 4)

ORDER fnroTi

By Anand Kumar Rhatt. ^

Applicant atteodra Kumar Sahu has challenged the selac-
"on of rsspondsnt No. 4. Shri l^sran Sshu on the of
EOMC/oa in the Branch Pbst Office • ./urrice Shankri m Kurud Sufa Office
of Raipur Head Office.

that applicant ar«hat although the sppllcat had secured higher aarNs In uili
s andard. less guaUflad candidate i.e. .s3Pondant No. 4 was
appointed on the post of EOPIC/OA He a i a
th4 . ""i-ZOA. He also performed the work othis post on substitute basis and th<

experience should haveheap taNsn Into consldarstlon for the sppolnt™,„t
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3. The respondents hav/e submitted that four candidates uere

considered for the post* The minimum qualification uas Class

Ulllth pass ar%i the marks obtained in that examination uas to

be taken into consideration for appointment. Respondent No* 4

Shri Dosram Sahu had received higher marks with regard to

consideration of educational qualification of Class \/IIIth« j^s

far as applicant is concerned he did not submit his Class Vlllth

mark sheety but only submitted mark sheets of subsequent

examinationj. As regards experience^ the said advertisement did

not prescribe||' experience as one of the eligibility conditions

or desir||rable qualifications and therefore that is not to be

taken into consideration*

4* Nobody uas present on behalf of the applicant and respon

dent No* 4* Ue have heard the learned couroel for the official

respondents and have seen the pleadings in the case* The case is

decided under Section 15(1) of the C*A*T. (Procedure) Rules,

1987*

of Ulllth standard
5* Ue have seen the mark sheet /of the selected candidate

which is at Annexure R-1 * The total marks secured by Shri

Dosram Sahu are 907 out of 1500. The total marks secured by the
in Ulllth standard

applicant Oitendra Kumar Sahu,/as has been submitted by him

alonguith his OA (Annexure A-2) is 859 out of 1500, in any
case as has been mentioned by the respondents in their reply

that this mark sheet of Vlllth standard of the applicant uas

not presented by the applicant alonguith his application, but

only the subsequent mark sheets i*e* of High School and Higher
Secondary (Annexure A-3 and Annexure A-4 respectively) had been
given* The respondents have also stated in the reply to para 1
of the 0*A. that there is no provision for giving preference
to experienced persons for appointment on the post of EDPIC/DA
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6'. As such the Original Application has no merit and

accordingly it is dismissed. There shall be no order as to
costs*

(Anand Kumar Bhatt)
Administrative Member (0*C* Usrraa)

Vice Chairman (j)
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